" 235  Pepers Laid

Jure (Laxcznam¢ anNp CONTROL)
(AMENDMENT) OnpER, 1978 Axp Nomx-
FICATION UNDER INDUSTRIES (DEVELOP-
MENT AND REOULATION) Act, 1951

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): I
beg to lay on the Table:

(1) A copy of the Jute (Licensing
and Control) (Amendment) Order,
1978 (Hindi and English wversions)
published in Notification No. 5.0.
79(E) in Gazette of India dated the
8th February, under sub-
section (6) of section 3 of the

Essential Commodities Act, 1055.
{Placed n Library See No. LT-
1728/78].

(2) A copy of Notification No.
§0. 77(E) (Hindi and Englsh
wergions) published in Gazette of
India dated the 7th February, 1878,
issued under section ® of the In-
dustries (Development and Regula-
tion) Act, 1851. [Placed in Library.
See No. LT-1729/78].

NoriFicATIONs UNDER ALl INDIA

SpRVICES AcT, 1951 AND COMMISSIONS

or INnQumy (CENTRAL) AmbdT RULES,
1977

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS

(SHR] S, D. PATIL): I beg to lay
pn the Table:—

(1) A copy each of the following
Notifications (Hindi ang English
versions) under sub-section (2) of
section 3 of the All India Services
Act, 1851:—

(i) The All India Services
(Death-cum-Retirement Benefits)
Fourth Amendment Rules, 1877,
published in Notification No.
GSR. 1700 in Gazette of India
dated the 24th December, 1877.

(i) The Indian Administrative
Service (Pay) Second Amend-
ment Rules, 1978, published in
Notification No. G.8.R. No, 5(E)
in Gazette of India dated the 4th
January, 1978,
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Strength)

gulation, 1978, poblished in Noti-
Beation No. G.SR. 43 1n Gazatte
::T&m. dateq the 14th Janumry, -

(iv) The Indian Administrative
Service (Fixation of Cadre
Strength) Second Amendment Re-
gulations, 1978, published in Noti-
fication No. G.8.R. No, 44 In
Gazette of India dated the 14th
January, 1978,

(v) The Indian Administrative
Bervice (Pay) First Amendment
Rules, 1978, published in Notifica-
tion No. G.S.R. 45 in Guazette of
India dated the 14th January,
1978,

(vi) The Indian Administrative
Service (Fixation of Cadre
Strength) Third Amendment Re-
gulations, 1978, published in Noti-
fication No. G.S.R. 46 in Gazette
ofwtndia dated the 14th January,
1978,

(vi1) The Indian Administrative
Bervice (Pay) Third Amendment
Rules, 1978, published in Notifica-
tion No. GSR. 215 in Gazette of
India dated the 11th January,
1978,

(vii1) The Indian Police Service
(Pay) Second Amendment Rules,
1878, published in Notification No}
G.SR. 216 in Gazette of India
dated the 11th February, 1078,

(ix) The Indian Police Service
(Pay) First Amendment Rules,
1978, published in Notification No.
GB.R. 217 in Gazette of India
dated the 11th Februmry, 1978,

(x) The Indian Administrative
Service (Recruitment) Amend.-
ment Rules, 1978 published in
Notification No. G.B.R. T6(E) in
Gazeite of India dated the 17th
February, 1978,

(xi) The All India Services
(Death-cum-Retirement Benefits)
Amendment Rules, 1078, published



